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Police Atrocities on Journalists 
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SHRI KAPIL VARMA (Uttar Pradesh): 
This relates to the atrocities on journalists. I 
associate myself with this. This is the fifth 
attack on journalists in Delhi in last one week 
and the journalists are not being given any 
protection. We have been assured from time 
to time on 

the floor of the House in reply to our 
questions and on other forums also that 
protection will be given to journalists but 
even journalists belonging to important 
papers are being beaten up. The Government 
must come out with a statement on what it is 
doing to give protection to journalists. The 
photographers and correspondents were 
manhandled yesterday. It is most 
condemnable. I demand from the 
Government an immediate statement and 
immediate action against all those police 
officers who were responsible for atrocities 
against journalists. This Government cannot 
exist if it tries  to demolish the Fourth Estate. 
I am sure the Minister will take notice of this 
and make a statement. 

SHRI KAMAL MORARKA 
(Rajasthan): We do not want to be lectured 
like this. 

 

Destruction of Green Forests in Kalahandi 
district of Orissa 

SHRI BASANT KUMAR DAS (Orissa): 
My submission is regarding Kalahandi 
District, but before that I want to associate 
myself with the submission made by Mr. 
Manmohan Mathur who hails from my State 
regarding disruption of railway line from 
Raipur to Waltair and I urge upon the 
Government to expedite the process and 
restore the railway line accordingly. 

Sir, my submission is regarding Kalahandi 
district. As you know, Sir, Kalahandi district 
is drought-affected, poverty-stricken and the 
starvation deaths are plenty there. This area is 
primarily dominated by the traditional tribals. 
They seek their livelihood out of the jungle. 




